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Counsel for petitioner is present. He reported that he has complied objections raised
by the Registry. Registry is directed to verify and put up. M/s. Manmohan P.N. Associates,
filed vakalat on behalf of respondent company. He requested copy of the petition to be
furnished by the counsel for petitioner. The counsel for petitioner is directed to serve copy of
the petitionef along with annexures thereto to respondent’s counsel who has to file objections.
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